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12 Noon ‘e
PAPERS LAID ON THE TABLE

Memoraitidum of Understanding bet-
ween the Government of Imdia znd
Telecomunications ... ... Consultants
India Limited

THE MINISTER OF STATE IN
THE MINISTRY OF POWER (SHRI
P. V. RANGAYYA NAIDU): Sir
On behalf of SHRI SUKII RAM, I
lay on the Table a copy each (in
English and Hindi) of the Memo.
randum of Understanding between
the Government of India (Depart-
ment of Telecommunications) and
the Telecommunications Consultants
India Limited for the year 1993-04.
[Placed in Library. See No. LT-
4311/93.]

I Notifications of the Ministry of
Finance ...Deptt. of Econgmic
...Affail‘s.

H, Notifications of Bank of Maha-
ra.shn'a, New Bank of India and
Corporation Bank,

III. Notifications of the Ministry of
Finance (Department of Reve.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MI
NISTRY OF PARLIAMENTARY AF-
FAIRs (DR. ABHAR AHMED)
Sir, I lay on the Table—

I A copy (in English apnd Hindi)
of the Ministry of Finance, (a) (De-
partment of Economic Affairs, In-
surance Division, Notification GSR.
No. 393 (E), dated the 4th May, 1993
publishing the life. In-
surzance Corporation of India Class
III and Class IV Employees (Pro-
motion) Amendment Rules, 1993,
under sub-section (48) of section 3
of the Life Insurance Corporation
Act, 19538,

[Placed in Library, See No. LT-
4273/93]

(b) A copy (in Engiish eand
Hindi) of the Ministry of Finance
(Department of Economic Affairs)
Notifiestion G.S.R. No. 493(E),
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dated the 6th July, 1993, publish-
g the Coinage (Standard Weight
and Remedy of the twgo rupees,
Eleven sided Coins containing Cop-
per 75 per cent and Nicke]l 25 per
cent) coined with the theme ‘Small
Family Happy Family’ Rules, 1993,
under sub-section (3) of section 21
of the Coinage Act 1908.

[Placed in Library. See No. LT
4363,/93)

II. (a) A copy (in English and
Hindi) of the Bank of Maharasht-
ra, Pune. () Notification No, AX-
1/ST|OSR|3847|93, dated the 17th
April, 1593, publishing the Bank of
Maharashtra Officer Employees'
(Copduct) (Amendment) Rigula-

tions, 1993 under sub-section (4)

of gection 19 of the Bank

ing Companies (Acquisition and
Transfer of Undertakings) Act,

1970.

[Placed in Library, Seg No. LT-
4298/93]

.

(b) A copy of each (in Englsih &

Hindi) of the following Notifica-

tions under sub-section (4) of sec

tion 19 of the Banking Companies

Aquisition and Transfer of Under-
takings) Act, 1980:—

(i) New Bank of India, New
Delhi, Notification No. 5013, da-
ted the 21st November, 1993,
publishing the New Bamk ¢f In-
dia Officer Employees’ (Conduct)
(Amendment) Regulations, 1992.

(¢) Corporation Bank Manga~
lore, Notification No, HRD/DISC]|
52 dated the 13th Fehruary,
1993, publishing the Corporation
Bank Officer Employees’ (Con-
duct) (Amendment) Regulations,
1992.

(d) A copy of the New Bank
of India, New Delhi, Nutification
No. DCDC|92/7483, dated the
23rd January, 1993, publishing
the Corrigendum to Notification
No 5013 dated the 22nd October,
1992 published in the Gazette
dated the 21st November, 1992.
[Placed in Library, See No. LT-

4295/93]
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IIT. A copy each (in  English
and Hindi) of the feilowing Noti-
ficatione of the Ministry of Finan-
ce (Department of Hevenue) gran-

ting exemption under section 10(23C)

" Delhi,

iy

eprp(11). 8.0, No, 1212, dated the
ey ;ﬁh June, 1993, regarding the

of the Income-lax Act 1961 to the
following institutions  under sec-
tion ZB8 of the said Acti—

(1) 8.0. No, 1262, dated the
12th June, 1993, regarding the
Nai Talim  Sauniti, Sevagram,
Wardha.

(2) 85.0. No. 1203, dated the
12th June, 1993 icgarding the

. Spastics Soriety of Eastern In-
" dia, Calcutta.

(3) 5.0. No.1204 , dated tne
12th June, 1883 regarding the
Bombay Gandhi Smarak Nidhi,
Bombay,

(4) S.O. No_ 1205 dated the

12th June, 1993 regarding the
Haryana Defence and  Security
Relief Fund Committee, Har-
yanea.

(6) 8.0. No, 1208, dated the
12th June, 1993, regarding the
Delhj Society for Welfare of
Mentzally  Retarded Children,
New Delhi

(8) 5.0. No. 1207, dated the
12th June, 1993, regarding the
Bureau of Indiap  Standards,
New Delhi,

(7) 8.0 No,_ 1208, dated the
12¢ch June, 1933 regarding the
Vivekananda Nidhi, Calcutta,

(3) S.0. No, 1209, dated the
12th June, 1993, regarding the
Aga Khan Foundation, New

(9) 5.0. No, 1210, dated the
12th Jume, 1908, regarding the
Society for Promotion of Weste-
lands Development, New Delhi.

(10y S.0. No, 1211 dated the
12th June, 1993 regarding the
Indira Gandhi National Centre
for the Arts, New Delhi,

Ri:iway Women's Central Orga-
ization, New Delhi,
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(12) S.0. No, 1213, dated the
12ih June, 1993, regarding the
Ramana  Mahrishi Centre for
Learning, Bangalore,

(13) 5.0. No, 1214, dated the
12th June, 19893, regarding the
International Commission of Irri-
gution and Drajnage, New Delhi,

(14) S.0. No. 1215, dafed the
12th June, 1993, regarding the
Hamdard Dawakhana, New Dielhi_

(15) 8.0. No, 1216, dated the
12th June, 1993 regarding the
Anandashram Trust, Kanhzngad,
Kemala.

(16) 5. 0. No, 1217 dated the
Navyaj-bai Ratan Tats  Trust,
Bombay.

(17) S. 0. No, 1218, dated thl
12th June, 1993, regarding the
Pirojsha Godraj Foundation,
Bombay,

(18) S.0. No. 1219, dated the
12th June, 1993, regarding the
Organisation ¢f Pharmaceutical
Producers of India, Bombay.

(19) S. O, No. 1220, dated ths
12th June, 1993 regarding the
Vicloria  Technieal Institute,
Madras. '

(20) S. O. Non. 1221, dated the
12th June, 1833 regarding the
Sports Authority of Goa, Panaji.

(21) S.0. No, 1222, dated the

12th June, 1993 regarding the
Children's Film Society of India,
New Delhi.

v £23y 5. O, No 1223 dated tne
12th June, 1983 regarding the
Indian Ex-serviceg League, New
Delhi

(23) 5.0. No. 1224 dated ths
12th June, 1993 regarding the

" Mszharana Pretap Smarak Sami-

ti, Udaipur.

’

(24) S.0. No, 1215, dated the
12th Jume, 1008 repPEfding the
Voluntary Health Association of
India, New Delhi,
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(25) 5. O. No. 1226, dated the
12¢h June, 18393, regarfling the
Indian Council for Research on
International Economic  Rela-
tians, New Delhi.

(26) 8.0, No. 1227, dated th:=
12th June, 1993, regarding the
Faderation ¢f Indian Export O
ganisations, New Delhi,

(27) 8.0. No, 1228, dated the
12th Jume, 1993  regarding the
Harijan Sevak Sangh, Delhi,

(28) S.0. No, 1229 dated tune

12th June, 1993, regarding the
Family Planning  Federation,
Now Delhi,

(29) S. O. No, 1230, dated the
12th June, 1993’ regarding the
Muniwar-Abad Chavitable Trust
Bombay,

(30) S.0. No. 1231 dated the
12th June, 1993 regarding the
Asian Institute of Transpor:
Development, New Delhi.

(31) S.0. No. 1232, dated the
12th June, 1993 regarding the
Natlional Association of Weater
Resources Developmen, Agen-
cies, Pune.

(32) 5.0. No, 1233, dated the
12th June, 1993 regarding the
Cornmonwealth Parliamentary
Association, Maherashtra Branch,

(33) S.0. No. 1234 dated the
12th June, 1993, regarding the
Fixhibition Saociety, Hyderabad,
Arndhia Pradesh.

(34) S.0. No, 1235, dated the
12th June, 1993 regarding the
Rashtriva Gramin Vikas Nidhi.
Guwzhati,

(37) 5.0, Np. 1236 dated the
12th June, 1993 regarding the
Indian Association of Parliamen-
tarians onh Populetion and Deve-
lopment, New Delhi

(36) 5.0. No. 1237, dated the
12th June, 1993, regarding the
Madras Craft Foundation, ~Mad-
Tas.

(37) 8.0. No, 1238, dated the
12th June, 1983 regafding the
Centre for Research in Rural In-
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dustrial Chandi-
garh.

(38) S.0. No. 1239, dated the
12th June, 1993, regarding the
Centre for Research in Rural
Industrial] Development, Chandi-
garh.

(39) S.O. Nc 1247, dated the
12th June, 1893, regarding the
Agiatic Society  Calcutta,

(40) 8. O. 1241,
12th June, 1883,
Baly Mandir
Madras.

(41) 8.0. No. 1242 dated the
12th June, 1883, regarding the
Centre for Social Studies. Surat,
Gujarat

(42) 5.0. No. 1243, dated the

Development

daled the
regarding the
Kamaraj Trust,

12th June, 1993 regarding the
Sanjivani Trust Everest, Bom-
bay.

(43) 5.0. No. 1244, dated the
12¢th June, 1993  regarding the
Sangit Mahabharati, Bombay.

(44) 5.0. No, 1245 dated the
12th June, 1983 regarding the
Jawahhilal) Nehruw  Memorial
Fund New Delhi,

(45) S.0. Nop 12468, dated the
12th June, 1933, regarding the
Tibetan Homes  Foundation,
Delhi,

(46) §.0. No. 1247, dated the
12th June, 1993, regarding the
Swaminavayan  Aksharpit, Sha-
hibaug Road, Ahmedabad.

(47) 5.0  No, 1248, dated the
12th Jume, 1993, regarding the
Raja Rammohzn Roy Library
TFFoundation, Calcutta.

(48) 8.0, No_ 1249 dated the
12th June, 1983 regarding the
Sameecksha Tiust, Bombay,

(49) S.0. No. 1250 dated the
12th Jume, 1933 regarding the
Agzkhan Rural Support Pro.
gramme (India). New Delhi

(50) S. O. No, 1251 dated the
12th June, 1993 regarding the
Maharashtra State Bharat Scouts
and Guides Bombay.
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(51) S. O. No, 1252, atded the
12th June, 1993, regarding the
Gujarat Ecological Education &
Research  Foundation, Gandhi
Magar.

(52) 8. 0. No, 1253, dated the
12th June, 1993 regarding the
Sri Raja Rajeswari Devasthanam
Trust, Bangalore,

(53) 5.0. No. 1254, dated the
12th June, 1893, regarding 'the
Shraddhanand Mahilashram,
Bombay.

(64) 5.0. No, 1255, dated the
12th June 1983  regarding the
Tuticorin  Multipurpose Social
Service Society Tuticorin,

(55) S.0. No. 1256, dated the
12th June 1993, regarding 'the
Indira Gandhi Memoria] Trust
New Delhi

(58) S.0. No. 1259, dated tho
12th June,, 1993, regarding 'the
Maharashtra Energy Develop-
ment Agency, Bombay,

(67) §.0. No. 1260, dated the
12th June, 1993, regarding ‘'the
Bureau of Indian Standards, New
Trelhi.

(58) 5.0. No_ 1261 dated the
12th June 1893  regarding 'the
Agsociation for the Welfare of
Persons with a Menta]l Handlean
in Maharashtra, Maharashtra_

(89) 5. O. Np, 1282, dated the
12th June,K 1883, regarding ‘the
Hesrcare Foundetion of India,
New Delhi

(60) S. O. No. 1263, dated the
12Zth June 1893, regarding 'the
Maharana Pretap Smarak Samitfi,
Udaipur, Rajasthan,

(61) S.0. No. 1264, dated the
12th June, 1993, regarding ‘'the
Reaching the Unreached of Vil-
lage India, Madurai,
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Vivekananda Rock Memorial &
Vivekananda Kendra, Madras,
(64) 5.0. No. 1287, dated the
12th June, 1993 regarding the
Harijan Sevak Sangh, Delhi.
(65) 5.0, No, 1268, dated the
12th June, 1993, regarding 'the

Calcutta Zoroastrian Street Man-

dal, Calcutta.

(66) 5. O. No. 1269, dated the
12th June 1933  regarding 'the
Calcutta Zoroastrian Street Man-
dal, Calecutta, R

(67) 5.0. No, 1270, dated the
12th June, 1993, regarding 'the
Indien Internationa] Rural Cul-
tural Centre, New Delhi,

(68) S.0. No, 1271 dated the
12th June 1893 regarding the
Kzsthurba Gendhi Kanya Guru-
kwlam, Vedaranium, Tanjavur,
Tamil Nadu,

(63) S.0., Ng. 1272, dafed the
12th June 1933 regarding 'the
Iniadn Council for Research on
International Economic Relations,
New Delhi,

(71) S.0. No, 1273 dated the
12th June, 1983 regarding the
Defence Civiliang “Welfars (T.B.,
Cancer and Leprosy Fund,
New Delhi,

(71) S.0. Nuo_ 1274 dated the
12th June 1993, regarding 'the
Indian  Parliamentary  Group,
New Delhj.

(72) S.0. No. 1275, dated the
12th June,6 1993  regarding ‘'the
National Council of Applied Eco-
nomic Research, New Delhj

(73) §.0. Noa, 1276, dated the
12th June 1993, regarding ‘the
Khelaghar Shishu Nivas Shiksha
Kendra, Caleutta.

[Placed in Library, from (1) to

(37) See No. LT-4272/93.]

(62) 5.0. No, 1265, dated the
ThI Deputy Chairman in the Chair.

12th June_ 1993, regarding the

Frields of Morsl Re-Armament

I il g SHRI SUBRAMANIAN SWAMY

(India) Penchgani, Mahatashtra. | (o "p qech).  Madam  Depuiy
(63) S.0. No. 1266, detad the | Chairman, I have beeh permitted

12th June, 1993, regarding the ' by the Chairman.. (Interruptions)
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49 Re. concern over

likely winding up

THE DEPUTY CHAIRMAN: Let

me get the Report laid. Order, Or-

der order, Let the Report be laid.

Order, please, in the House,

REPORT OF THE DEPARTMENT.
RELATED PARLIAMENTARY
STANDING COMMITTEE ON
TRANSPORT AND TOURISM

’Sﬁﬂﬂ'?ﬂ'@ﬂﬁ (qgr(rs;) o
ot oo 95T srrere i sey e
At F g ¥ fravr-tan ofee
AR e @97 §wdw canf qfgn
IGO0 gfoded  (wdst qar f
¥) T FT B

o AT A e (far)
WERA, § U AWk fawr ¥ own
HIOFT EFTT ATHOT FEAT 7247 g
USTHIT F 13 W, 1993 P
TEA AT S Sl fmaw e b
IET AT 19346 97wy 2B i
TEERT T ¥ unafy waw 3
AT gz ¥ gwre we f Fter
sfawr @y F L U% |
ST (e )

THE DEPUTY CHAIRMAN : Yes,
I will] ask the secretariat

AF B, W AR ¥ A wymr g
W T A 5 owwia @ A o

HAET g AT, . (@AeW)  wnegfy
R AT W e A R
(srrerr) T B v AR | waw

e fraw w @ | ST s @
.. (WaR) AW F s PR R
Rl T grY et (s

RE. ..CONCERN OVER LIKELY
WINDING UP OF THE JAIN COM.
MISSION oOF INQUIRY

SHRIMATI JAYANTHI NATARA-
JAN (Tami]l Nedu): Madam, I would
like to draw the attention of the
House and of the Government, thro-
ugh you, to an extremely disturbing
development that has taken place. T
i8 with a sense of great shame amd
great regret that T am getting up fto
draw the attention of his House to
this incident. N L
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of the Join Com-
mission of Inquiry

On Friday, the 20th, we will be
observing the 49th birth anniversary
of our late, revered leader, Shri Rajiv
Gandhi. Al over the country mil-
liong of our countrymen who loved
him and still deeply mourn his pass-
ing away, will pay solemn tributes to
his memory.
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But in grim contrast, in grim irony,
Delhi the Jain Commission of Inquiry
will be winding up the inguiry be-
cauge of non-cooperation, according to
the Judge.

" SHRI SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): Non-cooper-
ation by whom?

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): By the Govern-

ment, ... (nterruptions)

SFHRIMATI JAYANTHI NATARA-
JAN: That is what I am saying, Mr.
Padmansbham. Will you please listen
to me? That is exactly what I am

saying.

THE DEPUTY CHAIRMAN: She is
saying that. Let her say that. What is
thero? Tf she wants to say that there
is non-cooperation, yet her say that.

SHRI V. GOPALSAMY (Tamil
Nadu): She is misleading the House
... (Interruptions) This is wasting
people’s money. . . (Interruptions)

THE DEPUTY CHAIRMAN: Order,
please. . . (Interruptions)

SHRI MENTAY PADMANABHAM:
What is funny about it? ....(Interr-
uptions) Sh~ said. ..

THE DEPUTY CHAIRMAN: Let
ker zay that. You don’t have to repeat
it.

SHRT MENTAY PADMANABHAM:
It ig not fair

SHRIMATI JAYANTHI NATARA-
JAN: I have not even started my
speech. You are not even letting me
fo speak,



